THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NN
Dated Guwahati, the 19" May, 2022

In exercise of powers conferred under Section 16(2) of the Advocates Act,
1961, read with Rule 3(1) of the Gauhati High Court (Designation of Senior Advocates)
Rules, 2018, the Gauhati High Court is pleased to designate the following Advocates as
Senior Advocates with effect from the date of issuance of this Notification:-

"SI Ne. Name of the Advocate Bar
1. | Shri Kaushik Goswami “G;"u“",i;’:‘@‘mm
3 Shri Manabendra Nath ﬁmlpﬁtmm
3. Shri Satyen Sanna_ ) Emlrﬁtmur‘t
4. Shri Pronab Jyoti Saikia Emllﬁtmuﬁ
5. | Shri Bhaskar Dutta Eﬁlnﬁtmm

| 6. | SmtBomali Bhuyan A e

: 7. | shr Pra_tllp Sen Deka E:ﬁgglpﬁtmmt
8. | ShriJyotirmoy Roy EZEE'SE Il-?;?-.tcnun
9. | Shri Biswajyoti Talukdar E’;ﬂﬁﬁﬁﬂﬁtmﬂ
10. | Md. Moinul Hoque Choudhury gﬂﬁgﬂa r:;:t Court
11. | Shri Prasanta Kumar Roy E’;ﬁﬁ;’g F,..-s';ﬁtmrt
12 Shri Parthiv Kumar Goswami Eﬂﬁggfl.?;tmﬂ
13. | Shri Randeep Sharma Eﬁﬁﬁﬂ'ﬁi‘ Court
14, | Shri Surajit Dutta Eﬁ'ﬁ'tﬁtmm
15. Sh; Pran Bora Eﬂﬁ;’ﬁ'ﬁ Court

N.B.-The names of the Advocates designated as Senior Advocates in the notification are nol in
accordance with seniority as per date of their enrolment in the Bar.

By Order,

5d/- Gautam Baruah
REGISTRAR GENERAL




